
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Execution Application No. 40 of 2025 

IN  

Original Application No. 423 of 2022 

IN THE MATTER OF:  

Mohinder Pal & Anr.       ...Applicant  

Versus 

Haryana State Pollution Control Board    …Respondent(s) 

INDEX 

Sr. No. Particulars Page No.  

1.  Compliance Report by way of Affidavit of Sh. Yogesh 

Kumar, Member Secretary, Haryana State pollution 

Control Board on behalf of Respondent No. 1 

1-8 

2.  Annexure R/1: A Copy of the speaking order dated 

17.02.2026 

9-20 

 

Date: 21.05.2026 

Filed Through:       

       

Rahul Khurana, Advocate 

Counsel for HSPCB 

9811894060 

rkhuranalegal@gmail.com 
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